FINANCIAL EXPRESS SATURDAY, JANUARY 21, 2023

PUBLIC ANNOUNCEMENT
[Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF M/s, TALWAR CARS PRIVATE LIMITED
i AR i

1. ] Name of the Corporate Deblor | Talwar Gars Private Limited

2. | Date of incorporation of Corporate Debtor | 22/07/2008

3. | Authority under which Corporate Register of Companies (ROC) -
Debtor is_incorporated! registered Hyderabad

4. | Corporate identity No/ limited liability U34103TG2008PTCO60254
identification No. of corporate debtor

5. | Address of the registered office and Talwar Towers, #7-2-31/A, B-31 Industrial

principal office (if any) of corporate debtor | Estate, Sanath Nagar Hyderabad,
Telangana, 500018, India

16. | Insolvency commencement date in 09-01-2023 (Order made available
respect of Corporate Debtor on 19-01-2023)
7. | Estimated date of closure of insolvency 07-07-2023 (180 days)
resolution process
18. | Name and registration number of the Madhusudhan Rao Gonugunta
insolvency professional acting as inteim | 1BBI Regd No. IBBIIPA-001AP-PO0181/
resolution professional 2017-18/10360
{9. | Address and e-mail of the interim 7-1-285, Fiat No. 103, 51 Bal
resolution professional, as registered Swapnasampada Apartments, Balkampet,
with the Board Sanjeev Reddy Nagar,Hyderabad, Telangana
500038, Email id: nmdhucﬂ@&maﬁi\wn
10{ Address and a-maiitlr:nﬂ? used for g-t-zas_, Flat No, 103, Sri Sai "
correspondence wi interim wapnasam| Apartments, Balkam
reselution professional Sanjeev Reddy Nagar Hyderabad,
Telangana ,500038,

Email id: (cplip123@gmail.com {process
specific, all claims&corespondings need to
send to this email id only)

11.| Last date for submission of claims 01-02-2023
12| Classes of creditors, if any, under clause | Will be identify on verification of books of
(b) of sub-section (6A) of section 21, accounts
ascertained by the interim resolution
professional
13| Names of Insolvency Professionals Not Applicable at present
identified to act as Authorized
Representative of creditors in a class
(Three names for each class)
14{ (a) Relevant Forms and Website .
(b) Details of authorized https:/fwww.ibbi.gov.in‘home/downloads
representalives are available at: Physical Address:Not Applicable

Notice is hereby given that the National Company Law Tribunal has ordered the commencement
of a corporate insolvency resolution process of the Talwar Cars Private Limited on
09-01-2023 (Order made available on 19-01-2023),
The creditors of Talwar Cars Private Limited,are hereby calied upon to submit their claims with
proof on or before (9-01-2023 (Order made available on 18-01-2023) to the interim resolution
professional at the address mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.
A financial creditor belonging fo a class.as listed against the entry No. 12, shall indicate its
choice of authorised reprasentative from among the three insolvency professionals listed against
entry No.13 fo act as authorised representative of the class [specify class] in Form CA -Not Applicabie
Submission of false or misleading proofs of claim shall attract penalties.
Name and Signature of Interim Resolution Professional -

Sd/- Madhusudhan Rao Gonugunta,

: I18BI Reg No.; IBBIIPA-D01/1P-PO0181/2017-16/10360
Ddle : 21012020 AFA Valid tl 09th Oct 2023
Place : Hyderabad Cell No.8074533502 & 9177715558
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